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« 1. This original application is registered on the basis of the letter petition sent by one Mr.

Lalit Kumar Jain resident of Nehru Road, Baraut, Baghpat. In the letter petition the complaint
is in respect of discharge of sewage in the irrigation canal known by the name of Rajwahe. It is
stated that the said irrigation canal flows from Baraut and goes to different villages and the
water of this canal is used for the irrigation purposes but the Municipal Corporation, Baraut is
discharging the effluents from several drains in the canal as a result of which the water of the
canal has become poisonous and health hazard has been created to the residents and cattle. It
is also stated that there is a proposal for discharge of the drain water from the drains to be
constructed on both side of Binauli Road in the canal.

2. Letter petition raises substantial issues relating to compliance of the environmental norms.
Hence, we deem it proper to implead the following respondents and issue notice to them:- (1)
Member Secretary, Uttar pradesh Pollution Control Board (UPPCB), (2). District Magistrate,
Baghpat and (3). Commissioner, Municipal Corporation, Baraut, Baghpat.

3. Let the notice be served upon the above respondents. Respondents are directed to file their
response atleast one week before the next date of hearing by email at judicial-ngt@gov.in

preferably in the form of searchable PDF/OCR Support PDF and not in the form of image PDF.
4. Liston 06.03.2024...."
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EN VIRO-TECH SERVICES e

(A GOVERNMENT APPROVED LAB)
Plot No. 1/32,S.S. of G.T. Road industriaj Area, Ghaziabad (U.P - 201001
email : ets1ab2012@amail com ! Website et

wavelislabin | Ph- 9811516076 811736063

-

TEST REPORT

ANx-Y

TESTREPORTNOC:  ETS/1847-8/0272024 DATE OF REPORT: 08.02 2024
WASTE WATER SAMPLE ANALYSIS REPORT

Name And Address of Customer Mis, EXECUTIVE OFFICER.
NAGAR PALIKA PARISHAD BARAUT.
BAGPAT

Date of Sampling 03.02.2024

Analysis Start Date 1 05.02.2024

Analysis End Date : 08.02.2024

Sample ID No : 18476

Sampling Done By : ETSSTAFF

Sampling Description BEFORE TREATMENT

3ampling Location

MEERAPUR RAJWAHA (AMINAGAR SARAI ROAD CULVERT;
WITHIN BOUNDARY NAGAR PALIKA PARISHAD BARAUT

Sampling Method ETSISTPAWATER-02

Sample Quantity 2.0 Lt

Packing Condition SEALED

Packed In PV.C CANE S

5. ] " Test Parameter |  Unit | Result | TestMethod |

No. ¢ . {

BT e e B e

L i pH - ! _ | T8 APHAZSOOHe |
2 Tol Suspended 1Solids,(TSS) | & ngL 1220 |APHA2 2540D
| & ON & Grease, (08 6 | _mghL . 14 |APHAS55200 |
|4 | Biological Oxygen Demand®0Dx27°C) | mgil. | 880 |1s:3025 3025 (Part-44) |

s ' Chemical Oxygen Dzmand,(COD) mgl | 290 | APHA §220-B

""‘End ofTest RCD{.‘” .....
S0 s For Envigy

SHE eo BY = ‘
,_qmnnougcupm : AUTHORIZED {'; Kt
s R Format No ETSAABTR-10. tssue No 15, Date 01 0c <019, Amd. No. 04 Date 01.04.2010 ab {n.

Noter-

L. fost reports without TS LAB HOLOGRAM ure non issued by gur

L The results {ndicated only lm"“ﬁ"?

Tefer to the tested samples snd fisted Ipplitahle purameters,

\ \0 cufmha\inf st‘{ﬁ be entertained ¥ reietved after ? duys of Issue of test regort,
3. Qur liability is limited to invoice value caly.



29

REGIONAL OFFICE
U.P.POLLUTON CONTROL BOARD
MEERUT
ANALYSIS REPORT

BOD COD TSS
Sampling Point | Date of Sampling | Colour pH (mg/) (mg/l) (mg/)

Mochpe: Rijnain i 7.56 ‘ 48 | 204 107

Meerapur Rajwaha

112
022024 | Greyish| 7.67 | 52 216
Baraut D/S 14.02.2 reyi

- ﬂ{,}y

2009 0% :
‘5 - 1" z*‘ . .7-‘ JRF‘Q Reawmer
= yp ollution Control Board

wieerlc

LA
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Item No. 01 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 645 /2023
Lalit Kumar Jain Applicant
Versus

State of Uttar Pradesh Respondent

Date of hearing: 08.01.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

ORDER

1 This original application is registered on the basis of the letter
petition sent by one Mr. Lalit Kumar Jain resident of Nehru Road,
Baraut, Baghpat. In the letter petition the complaint is in respect of
discharge of sewage in the irrigation canal known by the name of
Rajwahe. It is stated that the said irrigation canal flows from Baraut and
goes to different villages and the water of this canal is used for the
irrigation purposes but the Municipal Corporation, Baraut is discharging
the effluents from several drains in this canal as a result of which the
water of the canal has become poisonous and health hazard has been
created to the residents and cattle. It is also stated that there is a
proposal for discharge of the drain water from the drains to be
constructed on both side of Binauli Road in the canal.

2. Letter petition raises substantial issue relating to compliance of the
environmental norms. Hence, we deem it proper to implead the following
respondents and issue notice to them ;-

(1). Member Secretary, Uttar Pradesh Pollution Control Board (UPPCB),

(2). District Magistrate, Baghpat and
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(3). Commissioner, Municipal Corporation, Baraut, Baghpat.

3. Let the notice be served upon the above respondents. Respondents
are directed to file their response atleast one week before the next date of
hearing by email at Judicial-ngt@gov.in preferably in the form of

searchable PDF/ OCR Support PDF and not in the form of Image PDF.
4. List on 06.03.2024

S; A copy of this order, along with a copy of the petition, be forwarded
to the Member Secretary, UPPCB, District Magistrate, Baghpat and
Commissioner, Municipal Corporation, Baraut, Baghpat by e-mail for

-

compliance.

Prakash Shrivastava, CP

Dr. A. Senthil Vel, EM

January 08, 2024
Original Application No. 645 /2023
AS.
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R = GPS Map Camera
Baraut, Uttar Pradesh, India .
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